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The tfilita r  of C ninw ni (A rt 
DteMfe 8 M b ); (a) to (e). The Gov­
ernment btve do to tar taken any 
(tops to ettatdfah an Sxport-Import 
Bask. The Working Group on Sxport 
Finance, let up by Government, 
which has just finalised it* recom­
mendations and whose Report is likely 
to be received shortly is itated to 
have recommended the establishment 
ot an Export-Iroport Bank. The re­
commendations will he considered by 
Government after receipt ot the Re­
port ot the Working Group.

Study tom  by Kangra and Defan D u  
Tea Planter*

6489. Shri Hem Baj: Will the
Minister at Commerce be pleased to 
state:

(a) whether any study tours by the 
Kangra and Dehra Dun tea planters 
arranged in 1966; and

(b) it so, how tar these tours bene­
fited the tea planters?

The Minister ot Commerce (Shri 
Dtaeah Singh): (a) No, Sir.

(b) Does not arise.

Japanese Machinery tor Tea

MIA. Shri Hem Baj: Will the Minis­
ter ot Commerce be pleased to state;

(a) whether the small size Japanese 
machinery tor black and green tea 
has been secured tor the Banuri Pilot 
Project Scheme, Palampur; and

<b) when the request was made 
tor it and when it was acceded to?

The Minister of Commerce (Shri 
Dined! Slagh): (a) and (W. The Na­
tional Small Industries Corporation re­
ceived a request from the Joint Di­
rector ot Industries, Punjab in Nov­
ember, 1863 tor the import ot one 
processing unit tor black tea manu­
facture and 11 plants tor making 
green tea. These were meant for sup­
ply to the tea planters ot the FUam-

pur Project 'area, tha Blr OwJperetiv* 
Tea factory anA the Common Facility 
Centre. The Taa Board, which ex­
amined this request on a inference 
from the Corporation, gave it* clear­
ance for the import ot the pioeesifiif 
unit for black test manufacture in 
January, 1M6, and for the import ot 
one plant only for green tea manu- 
factun* in March, 1966. On a further 
request from the State Government, 
the Tea Board agreed in October, 1966 
to the import of a black tea manu­
facturing plant ot a slightly larger 
capacity than the one cleared by them 
earlier. While according clearance for 
the import ot these plants, however, 
the Tea Board had disallowed the 
import of the motors required for the 
operation ot the plants, as these mo­
tors were indigenously available. In 
view of this the Project Officer has 
informed the NSIC that he had taken 
up with the Government of Himachal 
Pradesh tha question at accepting 
supply ot these plants without the 
motors and that he would contact the 
Corporation alter obtaining the State 
Government’s instructions. The Cor­
poration is awaiting a further commu­
nication from the Project Officer before 
proceeding further in the matter.

Foreign Exchange for Import of Rub­
ber for Manufacture of Tyres

M il. Shri S S. Kothari:
Shri Brij Raj Singh Kota:
Shri P. N. SdanU:
Shri S. K. Tapnrifch:
Shri K. K. Nayar;
Shri Bharat 81ngh Chanhaa: 
Shri Ranjit Singh:

Will the Minister of Commerce be 
pleased to state:

(a) whether Government have 
framed a scheme tor linking the grant 
ot foreign exchange for import of 
rubber tor tyre manufacture with the 
foreign -exchange earned by the tyre 
manufacturing companies by export ot 
tyre and other products;

(b) if so, the basis of tha scheme in 
brief;
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M  whether the schema h u  ben  
implemented; and

(d) if sô  the remit thereof?

The Minister of Commerce .(Shri 
Maeah Slnth): (a) No. Sir.

(b) to (d). Do not arise.

Police b M M i at Jorhat Railway 
SUtlen

<412. Shri Dhlreewar Kalita:
Shri M. Megharhandra:

Will the Minister of Railways be 
pleased to itate:

(a) whether it is a fact that the 
Kerala Police personnel stationed at 
Sibsagar, Assam, manhandled pas­
sengers and damaged railway property 
at the railway station, Jorhat on the 
16th June, 1967;

(b) whether it is a fact that some of 
them trespassed into a Railway quar­
ter and insulted a woman; and

(c) if so, the action taken in the 
matter?

The Minister of Railway! (Shri C. M. 
Poonacha); (a) to (c). The correct 
position is that some Kerala Police 
personnel stationed at Sibsagar tres­
passed into the quarter of a railway 
employee and manhandled him. No 
report with regard to insult to any 
woman has been received. The rail­
way employee took shelter in the Aa- 
stt Station Master's office. When some 
of the Kerala police demanded that 
the railway employee should be hand­
ed over to them, the Asstt. Station 
Master refused and informed the local 
police over telephone. The Kerala 
Police personnel broke some glass 
panes and door joints of the station 
building The damage has been esti­
mated at Rs. 18. The local police ar­
rived on the scene and took up the 
investigation. A case under sections 
44S|SM[147|«S3|427’ IFC on Station 
Master’s complaint, has been register­
ed by Sibsagar police. A counter case

under sections 341/323IPC on the com­
plaint of the Kerala Police personnel 
haa also been registered. None has 
been arrested so far. The Magisterial 
Enquiry ordered in this connection, has 
not yet started owing to the Magis­
trate’s engagement elsewhere.

Export of Tyres aad Tubes

<413. Shri d . N. Patodia:
Shri B. Barna:

Will the Minister of Commerce be 
■pleased to state:

(a) whether it is a fact that a meet­
ing has recently taken place between 
him and the representatives of the 
auto and cycle tyres and tubes indus­
try to discuss the export programme 
of the Industry;

(b) if so, a resume of the talks held 
at the said meeting; and

(c) the decisions taken and the 
steps contemplated to promote the 
export of goods of the industry?

The Minister of Cemmence (Slut 
Dinesh Singh): (a) Yes, Sir.

(b) and (c). The more important 
points made in the meeting related to 
supply of indigenous raw materials at 
international prices and grant of °a*h 
subsidy at increased rates. The In­
dustry was advised to formulate a 
scheme which would ensure not only 
earning of foreign exchange to meet 
its import requirements but also earn 
something more for the country. The 
scheme is Awaited from the Industry.

Impart of Nylon Tarn

<414. Shri D. N. Patodia;
Shri B. Baras:

Will the Minister of Cnnnonwi bo 
pleased to state:

(a) whether it is «  fact that the 
State Trading Corporation has recently 
finalised a scheme for the import of 
nylon yarn;




